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Second Refinery in the North

1450. Shri D. N, Tiwary: Will the
Minister of Petroleum and Chemicals
be pleased to state:

(a) whether Government have dr
cided to set up another refinery be-
side Haldia in the North; and

(b) if so, where and when?

The Minister of Petroleum and
Chemicals (Shri Humayun Kabir):
(a) No.

(b) Does not arise.
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Evacuee Pioperty

Shri Narendra Singh Mahida.
1452. { Shri Solanki:
Shri Narasimha Reddy:

Will the Minister of Rehabilitation
be pleased to state

value of
during

(a) the estimated totai
evacuee properties acquired
the period 1850 to 1964;

(b) rental realisation made so far
from these properties; and

(c) the value of urban acquired
properties transferred by sale or al-
lotment?

The Minister of Rehabilitation
(S8hrl Tyagi): (a) Acquired evacuee
properties consist of:

(i) Urban evacuee properties;





